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Problems of East Pakistan Refugeell 
in West Bengal 

7715. Sbri samar Guha: 
Shrl Tridib Kumar Chaudhuri: 
Shri an~h Ghosh: 
ShrI B. p. Chatterjee: 
Shr! H. N. l\lukerjee: 
Dr. Maitreyee Basu: 

Will the Minister of Labour and 
Rehabilitation be pleased to state: 

(a) whether tile West Bengal Gov-
ernment have slltmitted a memoran-
da'll to the Central Government in 
which it has been ststed that the East 
Pak. Refugees have not yet been fully 
settled and that to describe their pro-
blems as 'Residuary Problems' is not 
b;.sed on facts; and 

(b) if so, the reaction of Government 
thereto? 

The Minister of tat~ in the MIni5-
try of Labour and RehabUitation (Shri 
L. N. Mlshra): ('8) and (b). No such 
memo-and urn has been received from 
the West Bengal Government. Items 
fOr the agenda and notes were received 
on various matters connected with the 
Residu'ary Problem for discussion at the 
Rehabilitation Ministers' Confe-
rence in May, 1007. These were dis-
cussed by the Union Rehabilitation 
Minister with the Rehabilitation Minis-
ter West Bengal, on 16-5-67 and manY 
Of 'the problems were also discussed 
with the Governor of West Bengal sub. 
lequently On 12-6-87 an4 10-'7-1'1. 

It has been agreed that the urgent 
need for drinking water supply at ex· 
camp sites should be IIl.et immediately 
by t'epairing and renovating tubewe11l. 
West Bengal Government have alsO 
been authorise'l to glve rehabilitation 
loans to hard cases of displaced fami· 
lies within the p!:"ovlsion of Rs. 30 lakla 
as made under the Residuary Assess-
ment. 

The Committee ot Review, appoint-
ed to examine the progress of rehabili. 
tation work in west Bengal in respect 
of old D.Ps. and the problems of neW' 
D.Ps., is also examining these problems. 
The o ernm~nt are awaiting the re-
commendations cf t~ Committee. 

Crossing over of Burmese in Border 
Areas of Manipur 

'7716. Shrl M. Meghacbandra: Will 
the Minister of ft.:lmc Mairs be pleaa-
ed to state: 

(a) whether Government are aware 
of the press report that some Burmese 
crOssed recently into thE border areal 
of Manipur near Kanghat in the Ukhrul 
Sub-Division of Manipur and removed 
some boundary pillars; and 

(b) if so, the details thereof? 

The Minister of state in the Minis-
try f.)f Home Mairs (Shri Vidya. 
Charan Shukla): (a) and (b). Certain 
press reports regarding intrusion of 
some Burmese into Manipur have come 
to the notice of the Government of 
Manipur. The matter was investigated 
and it was found that no ;ntn:sion by 
Burmese into Manipur has taken place. 
Certain mile-stones in Moreh in Teng-
noupal sub-division of Manipur were 
however removed by the Public Works 
Department Of the Government of 
Manipur forreftxin g of stones indicat-
ing the distance in kilometers. 

Privy Purse of the Nlzam of Hyderabad 

771'7. Shri Yashpal Singh: 
Shrf prakash Vir ha.~: 

Shri Itqhuvlr Singh Shastri: 
S1o1 Y. S. K1Ishwah: 
8hrf Atam DIIS: 
8hrt RaImm ChaDd KaeInNI: 
8IIrt Georre FeI'II8DIleI: 
Dr. 8.,. PrakuJa ParI: 
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SRAVANA 11, 1889 (SAKA) Amwer to 
S. N. Q. 

Shri ShIv Kumar Sha8trI: 
slut Bam Avtar Sharma: 
Shrt Marand!: 
Shri DartiayaJ DeV&'IID: 
Shri S. M. Banerjee: 
Shri Madhu Limaye: 

Will the Minister of Dome Malrs be 
pleased to state: 

(a) whether it is a fact that the 
NizDm of Hyderabact has requested for 
an increase in his privy purse; 

(b) whether it is also a fact that he 
has requested for the continuance of 
payment of compensation for Sarf-e-
Khas, the late Nizam's personal 
Estate; and 

(C) if so, Government's 
thereto? 

reaction 

The Minister Of Df.lme Mairs (Shrt 
Y. n. Chavan): (a) Yes Sir. 
(b) Yes Sir. 

(c) As regards (a), Government are 
not considering any increase. A3 
regards (b) the &mount was paid from 
State reveunes and a reference has 
been made to the StatEo Government. 

Housmg Census 

7118. Shri Bardayal DevllID: 

Shri Shanb Nand: 
Shri Shri Chand Goel: 

Will the Minister of Home Mairs 
tie pleased to state: 
(a) whether>' GOve!!'nment propose 

to conduct a housing census in the 
country m 1971; 

(b) if so, the details threeof; and 

(c) the purpose it would serve? 

The Deputy Mlnlster In the MInis-
1ry 01 Dome Mairs (Shrl K. S. 
Ramaswamy): (a) Yes, Sir. 

(b) It is proposed to collect cer-
'tam data on housing at the stage of 
bouse-listing which is undertaken 
as a preliminary to population cen-
sus. It will relate, inter alia, to the 
-purposes for which the houses are 
used, the material of wall, roof and 
floor, the number of rooms occupied 
by household ana whether the house-
hold lived in owned or rented houses. 
oOn a eample basis additional data 
.on a,e of the house, tacllitiel Iyall· 

able IIICh as water supply, e1edti. 
e!ty, privy etc. are allo proposed to 
De o~e  Draft. schedules ot 
houselist are, however, yet to be 
ftnalised. 

(c) The data collected would yield 
useful economic and sociolOgical 
data. 

mtra-Leftlsts ill Naxalbari 

'7'719. Shri C. K. Bhattacharyya: Will 
the Minister of Home Mairs be plea&-
ed to state: 

(a) whether his attention has been 
drawn to the reported declaration of 
the ultra leftists in N axalbari to 
carryon their struggle in defiance of 
the State Government's ultimatum; 

(b) whether in pursuance of this 
decision, a massive attack by BOO arm· 
ed raiders was launched in a village 
in the adjacent Kharibari P.S. on the 
7th July, 1967; and 

(c) whether this happened simul-
taneously with the m'arching of bands 
ot armed police into the rebel strong-
hOld In Naxalbari? 

The Minister of State in the MInls-
try of Home Affairs (Shrl Vldya 
Charan Shukla): (a) Yes, Sir. 

(b) and (c). On the 7th July bet-
ween 10'45 hours and 13'35 hours 
police organised a route march bet-
ween Naxalbari and Atal (Tea Estate) 
covering a distance of four miles. On 
the same day between 14 hours and 
18'30 hours about 2001300 miscreants 
set fire to a house of village Bhata-
goch, looted a house and assaulted a 
person of Kharibari Tea Estate under 
the jurisdiction of Kharibari Police 
Station. Three cases under different 
Sections of the Indian penal code have 
'>een started in connection with thele 
incidents. 

SHORT NOTICE QUESTIONS 

8horta«e of W8Ions in Gajarat 

SNQ. CO. Sbrl VlreJUtraltamar 8bah: 
8rtraJ MechraJJI DbnIl· 
pdhra: 

Will the Minister of BaD".,. be 
pleued to ltate: 




